
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2627 222 2849 122 9 131 60 2 62 2689 229 2918

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

0 0 0 168 10 178 0 0 0 28 19 47

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

4306 2649 6955 169 161 330 60 131 191 4415 2679 7094

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

14 5 19 972 334 1306 0 4 4 164 133 297

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JANUARY, 2021

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


